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(2023) 03 MAN CK 0053
In the Manipur High Court
Case No : Writ Petition (C) No. 355, 360 Of 2021

S. Surendro Singh & 3 Ors. APPELLANT
Vs
State Of Manipur & 43 Ors RESPONDENT

Date of Decision : 27-03-2023

Acts Referred:

Citation : (2023) 03 MAN CK 0053

Hon'ble Judges : Ahanthem Bimol Singh, ]

Bench : Single Bench

Advocate : Th. Sukumar, A. Vashum, L. Ayangleima, N. Bipin

Judgement

Ahanthem Bimol Singh, ]

Mr. Th. Sukumar, learned Government Advocate representing Mr. A. Vashum,
learned Government Advocate appearing for the State respondents seeks three
weeks further time for filing counter affidavit.

Mrs. L. Ayangleima, learned counsel appearing for the respondent No. 5 in WP(C)
No. 360 of 2021 also seeks two weeks time for filing counter affidavit. At the
same time, Mr. N. Bipin, learned counsel appearing for the petitioner in WP(C)
No. 360 of 2021 seeks two weeks time for filing rejoinder affidavit to the counter
affidavit filed by the State respondents.

Prayer is allowed.

List these cases again on 27.04.2023. In the meantime, parties are at liberty to
exchange their affidavit, if so advised.
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